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(c) whether any progress has been 
achieved in tbe sector of small-scale 
industries since this assistance has 
been )jranted; and

(d) wheth<T Government contem­
plate to take any other steps to en­
courage the development of small­

* scale industries?

The Minister of Commerce (Shri 
Kannarkar): (a) Hitherto, the Cen­
tral Government have given assis­
tance only to Part C States under the 
State Aid to Ind\istries (Centrally 
Administered Areas) Model Rules, 
1949. In most Part A and B States, 
arrangements exist for providing 
financial and other assistance to cot­
tage and small-scale industries under 
various State Aid to Industries Acts 
or nom-statutory Rules by the State 
Governments themselves.

(b) It is understood that most of 
the State Governments have made 
provision for financial and other assis­
tance to the small-scale industries in 
their current year’s budgets.

(c) and (d). Yes, Sir.

T a n n in g  Industry  i n  T ripura

•3§7. ShrJ Dasaratha Deb: Will
the Minister of Commerce and in ­
dustry be pleased to state;

(a) whether Government contem­
plate to start tanning industry in Tri­
pura:

(b) if so, what are its prospects in 
Tripura; and

(r) the e.<itimated amount that 
would be spent on this Industry in 
Tripura?

The Minister of Commerce (Shri
Kmrmaitar): (a) to (c). The Govern­
ment of Tripura have a scheme for 
imparting training in Tanning and 
they expect the individuals so trained 
to develop the Tanning Industry, in­
dividually or on a co-opemtive basis.

D isp l a c b d  P erso ns i n  M a n ip l r

>̂ 315. Shri RIahang Keiahing: Will 
the Minister of RehaMUtation be 
pleased to state;

(a) whether it is a fact that, a* 
large number of displaced persons 
from East Pakistan have recently" 
arrived in Manipur;

(b) if so, their total number;

(c) the measures that Gk)vernment 
have taken for their rehabilitation; 
and

(d) the number of skilled work­
men amoriig them?

The Deputy Minister of Rehabili­
tation (Shri J. K. Bhonsie): (a) to
(d). The required information is be­
ing collected and will be laid on the 
Table of the Sabha in due course.

•317.

D ibsel E n g in e s

fSlirl A. K. OoiMlan:
\S h r i  V. P. Nayar:

Will the Minister of Commerce
and Industry be pleased to state:

(a) the reasons for the very low 
percentage of production of the ins­
talled capacity in diesel engines; and

(b) how many diesel engines have 
been bought by the Central Govern­
ment during the year 1953-54 and 
how many of these are manufactur­
ed in India?

The Minister of Commerce and In­
dustry (Shri T. T. Krishnamnchari):
(a) The low production of diijsol 
engines in the past was due to rx'or 
off-take of Indigenous engines. The 
position has since changed cons.dcr- 
ably and indigenous production is 
gradually going up.

, (b) 299 engines were purchased 
during 1953-54. of these 207 were in­
digenous*




